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MR. DEPUTY BAKE Subj ct to 
correction, the re ult• of the divi ion i 

follo -: 

Aye · 068 

No 019 · 

The motion was adopted. 

HRI BHISH A NARAIN SI GH: I 
introduce•• the Bill. 

1 .3 

ATIERS UNDER RULE 377 

(i) BED FOR BRINGING ORMALCY IN 
DBLm Umv.s TY 

SHRI ATAL BIHARI VAJPAYEE 
( ew Delhi) : The teachers of the Univer-
ity of Delhi are on strike since the 12th 

of October la and the karamcharis since 
the 20th of September last. F{om all 
a ailable report , one would conclude that 
normal teaching and office work ha very 
largely come to a stop in the University . 

d it colleg . Th examination branch 
of the. Univer jty is reported to have been 
hifted t a police station from where the 

conduct of the upplementary e aminations 
• being supervi ed. The Uni ersity of 
Delhi being a Central University, the Cen-
tral Go ernment has a cial responsibi· 
lity i e suring its normal functioning. 

Th Pre ident Of the Delhi University 
Teacbe • As ociation ha communicated in 
writing to the. Vice-Chancellor that the 
continUil,tion of the strike can be recon!ti· 
dered if the latter talces a ingle step for .. 

ard on a single issue. The executive of 
A sociation ha stated that if the proCCS$ 
of giving and implementing of a suranccs 
i in tituted the As ociation shall be willing 
to hav meaningful negotiations. 

I urge the bqn. Minister of Education 
to inte~ne without any further loss of 
time aDd take. t towards restoring nor-

malcy in the University throug negotia-
tions between teachers and the Karmacharil 
on the one hand and the University, 
U.G.C. and the Ministry of Education o 
the other. Some positive step is called for 
in the direction of meeting at least some 
of the demands like promotional avenues 
and housing which also figured in an agree-· 
ment between the University and the Kar-
machari Union. 

(ii) FUNCTIONING OF TuLBPHONB Bx· 
CHANGE AT K.AURI RAM (GoRALCJJ. 
PUR) 

tSli ~ mer· (C14iij•iiC4): _ ~lritc:I< 
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~ ~ ~ Cilrof c6 ~ ann:r ~ 

The o11owing Members also recorded their votes for AYES: Sarva~ Nand 
Kishore Sharma. Kamaluddin Ahmed, Uma Kant Mishra,· s. Singaravadivel, 

an ingh Rajda and K. Kunhambu . 

.. Introduced with the recommendation the President. 


